s, TAMIL NADU
EXPRESS |

SATURDAY O{::}.G-I‘Zoz_l

FORM A
Public Announcement
(Regulation 14 of the Insolvency and Bankruptey
Board of India (Voluntary Liquidation) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
INVALUED TRADING PRIVATE LIMITED

1. [NAME OF CORPORATE PERSON | INVALUED TRADING PRIVATE LIVITED

2. | DATE OF INCORPRATION OF CORPORATE PERSON| 22 July, 2019

AUTHORITY UNDER WHICH CORPORATE REGISTRAR OF COMPANIES, CHENNAI
PERSON IS INCORPORATED/ REGISTERED

4 CORPORATE {DENTITY NUMBER / LIMITED LIABILITY
B W!DﬁP{TITWWEIEROFCOR?ORA}E PERSON I CIN: USlﬁQO‘JTM()lrQPTCI}OGZS |
|ADDRESS OF THE REGISTERED OFFICE AND | Registered Office as per ROC Company J
IPRINCIPAL OFFICE [IF ANY) OF CORPORATE [ Master Data: New No 99, Old No 52, |
PERSON 4th  Floor, Santhome High Road,
et i | Chenna, Tamil Nadu, [ndis; 608028
8. | LIQUIDATION COMMENCEMENT 05° January, 2021

_Lh

| NaME, ADDRESS, EMAIL ADDRESS, | Name: Mr. Velayudhan Jayavel

| 7. |TELEPHONE NUMBER AND THg Address Registered withthe Board:
Suite No. 108, First Floor, Kavery Complex,j

96, Nungambakkam High Road, Chennai, |

:REG!STRAT&ON NUMBER OF THE
: LIQUIDATOR

07181563

|

8. ] LAST DATE FOR SUBMISSION OF CLA!Mi 3 February, 2021 |
Notice is hereby given that the INVALUED TRADING PRIVATE LIMITED has commenced
voluntary liquidation on 5 january 2021. The stakeholders of INVALUED TRADING PRIVATE
LIMITED are hereby called upon to submit a proof of their claims, on or before 3 February,
2021 to the liquidator at the address mentioned against item 7. The financial creditors shall
submit their proof of claims by electronic means only. All other stakeholders may submit the
proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties,

Velayudham Jayavel
Date: 09-01-2021 Liquidator
Place: Chennai Reg. No.: 1BBI/IPA-001/1P-P01012/2017-2018/11663




HlevrLoevsf] GlFedremenr 3

R R

sesflé@penio, 9 ggarou] 2021

B ———————————

ugsu “A”
Gt @y ,iw}ﬁ‘sfu;
217 b a;m@ Bbgw Gpmgly Hevew wipgne Hsursh eurfuhaSen
Qaprig, (pep eidiasit 14 (meefFmsuns BEDRHHE0)
@oshBansony . o FeprBa oNOGL L Basusdh SN LRSHIFI ST
HEUST

] :&waqu;L $m@w uuiﬁ
- e

7 @a%ma s_}&;&_%ﬁ ¢ Samdar s&ﬁ@u ('l
& ‘f 22 prewso 2019
Hawvsrinalsl uBsimemy, Gosime

CIN: US1909TN2019PTC130628
{3 mg}ﬁw PSR gwum i Fay 2 woaed |
[ @enbaisi f Ul W, gy s L ;g .
| V”K way S, G, 5,

saany ofsifuler Guuj, alasi,
LT Ex,mm&ﬁ s ohpe  aefd

|8 Siiaf W
By «;;wu &jmw.ué;m@ isisnGsnsion. S agewenf wm B
BebGowsop. oy dengBan. SN  Powwend  pesiiesuns

douhs  pubsusing. Sed wae Beolusiuy. wergs YeayGe.
SAGLL  Posimddan  uhseigiast  shesi  Caigsasenbeia
apybes 3 Gigefl 2021 oy selag sinbe el eomlug
TBo0 efldiud Gelen sepsoin| sisafulen efensgdea FOINGHGIIY
Gt BebGmsnenILBADT) soh.
BHEHH  CHIBHHes B yﬁﬁ! L*i"ﬁfmwhm Gz papdsd w80
sufliissiue  SesdBib. win swsshn UGBTI gy CHTmp
susipsen 35f8anm, sghee apsuonaBan spiegl BdEg yweoTs FEILESMRTD.
goupien apbeupl e e BLEN0 Seibpseema auiidiug SenTshEe HEGD.

Baunm Grgulaish
B wu 1.2021 - aﬁﬁw‘
B . Gasiienss ufey s IBBI/IPA-001/1P-PO1012/2017- ”01§/ l




FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation)
Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
INVALUED TRADING PRIVATE LIMITED

NAME OF CORPORATE PERSON INVALUED TRADING PRIVATE LIMITED ]
DATE OF INCORPORATION OF | 22" July, 2019

CORPORATE PERSON
AUTHORITY UNDER WHICH CORPORATE REGISTRAR OF COMPANIES, CHENNAI
PERSON IS INCORPORATED/ REGISTERED -
CORPORATE IDENTITY NUMBER / LIMITED | CIN: U51909TN2019PTC130628
LIABILITY IDENTITY NUMBER OF
CORPORATE PERSON

ADDRESS OF THE REGISTERED OFFICE | Registered Office as per ROC Company Master Data:
AND PRINCIPAL OFFICE (IF ANY) OF | New No 99, 0Old No 52, 4th Floor, Santhome High Road,
CORPORATE PERSON Chennai, Tamil Nadu, India, 600028

LIQUIDATION COMMENCEMENT DATE OF | 05" January, 2021

CORPORATE PERSON

NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE | Name: Mr. Velayudham Jayavel

REGISTRATION NUMBER OF THE
LIQUIDATOR Address Registered with the Board:

Suite No. 108, First Floor, Kavery Complex,

96, Nungambakkam High Road, Chennai,

Tamil Nadu -600034

Email: Invaluedcirp@gmail.com
velayudhamj@gmail.com

Telephone number: 044 35105300

Reg. No.: IBBI/IPA-OOl/IP-P01012/2017—2018/11663

8. | LAST DATE FOR SUBMISSION OF CLAIMS |39 February, 2021 ﬁ

Notice is hereby given that the INVALUED TRADING PRIVATE LIMITED has commenced voluntary
liquidation on 5™ January 2021.

The stakeholders of INVALUED TRADING PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 3™ February, 2021 to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

X BB\
(’ : A-001/
221012/

Velayudham Jayav‘-'éf_il\-\, /e
Date: 09-01-2021 Liquidator-~7 PROFE
Place: Chennai = Reg. No.: lBBI/IPA-OOl/IP—P01012/2017-2018/11663



